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1 2 3 4 5
31. Dadra and Nagar Haveli 1 1 0
32. Daman and Diu 0 0 0
33.  Delhi 11 8 13
34,  Lakshadweep 0 2 4
35.  Puducherry 1 4 4
36. Telanagana 0 0 15

Granp ToTaL 754 756 756

* 50% slots from Andhra Pradesh to Teangana State
Scholarship to minority students

157. SHRI VIVEK GUPTA: Will the Minister of MINORITY AFFAIRS be
pleased to state:

(a) whether Government has schemes under which scholarships are awarded to

minority students for education overseas;

(b) the details of students who have been awarded scholarships for education

overscas; and

(c) the details of the total funds allocated and categorized according to these
schemes?

THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS
(SHRI MUKHTAR ABBAS NAQVI): (a) No, Sir.

(b) and (c) Do not arise in view of (a) above.
Minority status to Jain Community

+158. SHRI CHUNIBHAI KANJIBHAI GOHEL: Will the Minister of MINORITY
AFFAIRS be pleased to state:

(a) whether Government has included the Jain Community into minority

community;

(b) the benefits accrued to Jain Community thereby; and

T Original notice of the question was received in Hindi.
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(¢) whether this community has been granted certificate of minority community,
if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS
(SHRI MUKHTAR ABBAS NAQVI): (a) and (b) This Ministry vide Notification
No. S.0. 267(E) dated 27.01.2014 has declared Jains as a Minority Community
under Section 2(c) of the National Commission for Minorities (NCM) Act, 1992.
The schemes/programmes implemented by this Ministry are for the welfare for all

Minorities including Jains.

(¢) This Ministry has requested all State Governments/UT Administrations vide
letter No0.4-3/2015-NCM dated 18th May, 2015 to issue minority certificate as and
when any candidate applies for the same after following their own procedure. A copy
of the letter is available on the web-site of this Ministry at www.minorityaffairs.

gov.in
Criticism of working of the minority welfare organizations

159. SHRI GULAM RASOOL BALYAWI: Will the Minister of MINORITY
AFFAIRS be pleased to state:

(a) whether it is a fact that some organizations have criticized the working of
National Commission for Minorities (NCM), National Minorities Development and
Finance Corporation (NMDFC) and Maulana Azad Education Foundation (MAEF);

(b) if so, the details in this regard; and
(c) the action being taken to improve the working of these bodies?

THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS
(SHRI MUKHTAR ABBAS NAQVI): (a) to (¢) This Ministry has not received any
communication criticizing the working of NCM and NMDFC. In order to improve
the functioning of NMDFC, the Cabinet in its meeting held on 10.2.2015 approved
to increase the Authorised Share Capital of NMDFC from ¥ 1500 crore to 3000
crore and also restructuring of its business model. Accordingly the following action
has already been taken:

(i) Authorised share capital has been increased from T 1500 crore to I 3000

Ccrore.

(i) To increase coverage of loan schemes of NMDFC, new annual houschold

income eligibility criteria of upto ¥ 6.00 lacs has been introduced.

(iii) Quantum of loan available under financing schemes has been increased



